
CE^TTRAL /mil NL SIR AH VE TRI HJNAL
mi Na PflL BE>m ; NEW uELHI s

0.A,78/91

New Delhi, this, the 2lst February, 1995

Hon'ble 3hri J.f. 3iarBia, Meniber( J)

Hon'ble ^hri P. T, Thiruvengadam ,Menber( a)

^hri C.L.N. Sarm'a,
323/lV,RK Puraui,
New iielhi. ... Applicant

By Advocate; ahri G.K, Aggarwal

Vs.

1. Union of I rdia
thr ouqh
Secretary,Minis try of Urban Development,
Nirman Bhavan,New Delhi.

2, The director General!/lorks )
X ^ Central Aablic i'Vorks Oeptt,

NirmanSiav an ,New Delhi. ... Respondents

By Advocate: ohri B. Lall

Hon'ble ohri J.P. ^larma, Meaiber( J)

The applicant, working as Superintending

Engineer! Civil) has filed this application challenging

the s eni ori tylis t of Executive Engineer! Civil) issued by

the RespOfKients by M«ao. dated 4.S.89. He has prayed

for the grant of the reliefs that in the said seniaritylis t

of 4.8.89, the seniority of the applicant shall be reckoned
has

with effect frQn 4.11.63 and/also prayed for various

dates of prcraot ion to the post of EE( C) and SE( C) to GE(G)

in CES-'A' on the basis of s eni ori ty w. e. f, 4.11.63 i n th e

grade of EE( C).

2. Qi notice, the res pondents contested this application

and the applicant has also filed the rejoinder. '.Ihen the

case was taken up, ShriG.K. Aggarwal,counsel for the

applicant pressed th'^t the respondents have issued the
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fresh senioritylist and the application with respect to

this has beccme infructuous. 3hri 3. Lall, counsel for

respondents appears arxl stated that he has no objection

if the appli can t withdraw this application and he

challenges if so advised the fresh senioritylist according

to law.

The present application is tiierefore disposed

of as withdrawn aS said above with no order as to costs.
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